ORISSA HIGH COURT

FILING REPORT ASON :13/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0007369/2020 DUSHMANTA MAHANANDIA @ DUSHMAN MSHANPNBRRKASH MOHANTY GUDARI /68 /2020
VS VS 0
STATE OF ODISHA I
2 BLAPL/0007370/2020 PURNA CHANDRA BEHERA SOMANATH MISHRA BONTH /26 /2016
VS VS 0
STATE OF ODISHA I
3 BLAPL/0007371/2020 RUNA MUKHI PRAVASH CH JENA DEOGARH /151 /2020
VS VS 0
STATE OF ODISHA I
4 BLAPL/0007372/2020 BANA BIHARI BISOI PRAVASH CH JENA CHANDRASEKHARPUR /322 /2020
VS VS 0
STATE OF ODISHA Il
5 BLAPL/0007373/2020 MUNA @ BANA @ BANAMALI PARIDA ASUTOSH TRIPATHY MOTANGA /123 /2020
VS VS 0
STATE OF ODISHA I
6 BLAPL/0007374/2020 PANDU @ SAMEER NAIK ABHAYA KU. PARIDA BISOI /6 /2020
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0007375/2020 BHOLU @ MD.EKRAM @ MD IKRAM MOHENDRA KUMAR MOHAPATRA SUNDARGARH TOWN /140 /2020
VS VS 0
STATE OF ODISHA I
8 BLAPL/0007376/2020 DEEPAK MUKHIA @ DIPAK SOUMYA RANJAN DAS PLANTSITE /253 /2020
VS VS 0
STATE OF ODISHA I
9 BLAPL/0007377/2020 SAPNESWAR PRADHAN @ SWAPNESWAR PRADEIRNRMAYA SAHOO /10
VS VS 0
STATE OF ODISHA I
10 BLAPL/0007378/2020 NARAYAN ROUTA KURESH PRASAD DASH JAGANNATHA PRASAD /187 /2020
VS VS 0
STATE OF ODISHA I
11 BLAPL/0007379/2020 SIBA BEHERA SANTANU KUMAR SARANGI PIPLI /175 /2017
VS VS 0

STATE OF ODISHA
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12 BLAPL/0007380/2020 TRINATH BEHERA SANTANU KUMAR SARANGI PIPLI /175 /2017
VS VS 0
STATE OF ODISHA I
13 BLAPL/0007381/2020 SHIBA KHILA @ SIBA KHILLO B.S.DASPARIDA LAXMIPUR /67 /2018
VS VS 0
STATE OF ODISHA I
14 BLAPL/0007382/2020 RAJ @ ABINASH CHOUDHURY B.S.DASPARIDA RAJGANGPUR /227 /2020
VS VS 0
STATE OF ODISHA I
15 BLAPL/0007383/2020 SRITAM PALEI ANANTA PRASAD MISHRA KUCHINDA /177 /2020
VS VS 0
STATE OF ODISHA I
16 BLAPL/0007384/2020 PRAKASH RAGHUNATH CHOUDHARY JTENDRA SAMANTARAY SEMILLIGUDA /68 /2018
VS VS 0
STATE OF ODISHA I
17 BLAPL/0007385/2020 JUNED KHAN ANIRUDHA DAS NABARANGAPUR TOWN /197 /2020
VS VS 0
STATE OF ODISHA I
18 BLAPL/0007386/2020 TAPAS SARDAR BISHNU PR. PRADHAN MATHILI /110 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0007387/2020 KEDARNATH RAJU@JAGA PRASANTA KUMAR NANDA SUNABEDA /102 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0007388/2020 GOLENDRA KARNA ANIRUDHA DAS MANAMUNDA /130 /2020
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0007389/2020 JULIA @ MANORANJAN MISHRA PRADIPTA BEURA KANPUR /63 /2020
VS VS 0
STATE OF ODISHA I
22 BLAPL/0007390/2020 PADMAN PRADHANI ASIT KU JENA /10
VS VS 0
STATE OF ODISHA I
23 BLAPL/0007391/2020 LIKU @ UMESH CHANDRA TARAI @ UMESH BARMOAHAPATRA JENAPUR /302 /2020
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VS VS 0
STATE OF ODISHA I
24 BLAPL/0007392/2020 KONETI RAJA @ K.RAJA AMULYA RATNA PANDA PADWA /49 /2019
VS VS 0
STATE OF ODISHA I
25 BLAPL/0007393/2020 AMIT PRADHAN @ NANDA H.M.DHAL PIPLI /230 /2020
VS VS 0
STATE OF ODISHA I
26 BLAPL/0007394/2020 BAPUN @ SURENDRA SINGH PARSURAM PANDA NILGIRI /279 /2020
Vs VS 0
STATE OF ODISHA I
27 BLAPL/0007395/2020 GOURAHARI POLLEI JYOTI PRAKASH TRIPATHY KHALLIKOTE /266 /2020
VS VS 0
STATE OF ODISHA I
28 BLAPL/0007396/2020 RANJT DEHURY @ BANDU SURESH KUMAR JENA NAYAKOT /11 /2020
VS VS 0
STATE OF ODISHA I
29 BLAPL/0007397/2020 DWARIKANATH MALLICK SATYA RANJAN MULIA NEMALO /114 /2020
VS Vs 0
STATE OF ODISHA I
30 BLAPL/0007398/2020 BUDHA @ DILLIP SUNDARAY SURYA NARAYAN MISHRA RAMACHANDI /45 /2020
Vs VS 0
STATE OF ODISHA I
31 BLAPL/0007399/2020 BRAJA @ BRAJABANDHU RANASINGH SURYA NARAYAN MISHRA GOP /249 /2020
VS VS 0
STATE OF ODISHA I
32 BLAPL/0007400/2020 BUTU @ MRUTYUNJAYA BAGHAR JAGANNATH BHUYAN PHULBANI SADAR /77 /2020
VS VS 0
STATE OF ODISHA I
33 BLAPL/0007401/2020 JUGALA @ JUGALA KISHORE NAYAK SAMIR KUMAR MISHRA KONARK /87 /2020
Vs VS 0
STATE OF ODISHA I
34 BLAPL/0007402/2020 PRABIR PATTAYAY RAJIB LOCHAN PATTNAIK TALASARI MARINE /41 /2020

VS

VS
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STATE OF ODISHA Il
35 BLAPL/0007403/2020 SIPUN KUMAR KABI SATYA PRAKASH SATPATHY BALIANTA P.S. /156 /2019
VS VS 0
STATE OF ODISHA I
36 CMP/0000560/2020 RABEYAH BIBI ARJUNA CH. BEHERA /1
VS VS 0
MADRASSA HABIBIYA KUDDUSIA I
37 CMP/0000561/2020 RANJT KUMAR MAHAL NIRANJAN LENKA /1
VS VS 0
SANJUKTA MAHAL I
33 CMP/0000562/2020 LAXMIKANTA NANDA DEEPALI MAHAPATRA /1
VS VS 0
SITAKANTA NANDA Il
39 CONTC/0004407/2020 BIBHUTI BHUSAN MALLICK ADV /1
VS VS 0
RASHMITA PANDA I
40 CONTC/0004408/2020 ANITA MISRA ADV /1
Vs VS 0
SATYABRATA SAHOO I
a1 CONTC/0004409/2020 RAMA CHANDRA NAYAK ADV /1
VS VS 0
SATYABRATA SAHOO I
42 CONTC/0004410/2020 KANHU CHARAN PANIGRAHI ADV /1
VS VS 0
SATYABRATA SAHOO I
43 CONTC/0004411/2020 LADU PRADHAN ADV /1
VS VS 0
SATYABRATA SAHOO I
44 CONTC/0004412/2020 SURENDRA NATH PRADHAN ADV /1
VS VS 0
SATYABRATA SAHOO I
45 CONTC/0004413/2020 MINAKHY | MISHRA ADV /1
VS VS 0

SATYABRATA SAHOO
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46 CONTC/0004414/2020 SIMANCHALA PRADHAN ADV /1
VS VS 0
SATYABRATA SAHOO I
47 CONTC/0004415/2020 KAILASH CHANDRA PANIGRAHI ADV /1
VS VS 0
SATYABRATA SAHOO I
48 CONTC/0004416/2020 BIJAYA CHANDRA SWAIN ADV /1
VS VS 0
SATYABRATA SAHOO I
49 CONTC/0004417/2020 CHONGA SREERAMULU ADV /1
VS VS 0
SATYABRATA SAHOO I
50 CONTC/0004418/2020 KAILAS CHANDRA MISHRA ADV /1
VS VS 0
SATYABRATA SAHOO I
51 CONTC/0004419/2020 PRADEEP KUMAR PATNAIK ADV /1
VS VS 0
SATYABRATA SAHOO I
52 CONTC/0004420/2020 SURESH KUMAR MOHANTY ADV /1
VS VS 0
SATYABRATA SAHOO Il
53 CONTC/0004421/2020 RABINDRA NATH PRADHAN ADV /1
VS VS 0
SATYABRATA SAHOO I
54 CONTC/0004422/2020 PRADEEP KUMAR DALABEHERA ADV /1
Vs VS 0
SATYABRATA SAHOO I
55 CONTC/0004423/2020 RABINDRA NAYAK ADV /1
VS VS 0
ABHAYA BISWAL I
56 CONTC/0004424/2020 CHAKRADHAR PANDA ADV /1
VS VS 0
ABHAYA BISWAL I
57 CONTC/0004425/2020 PURNA CHANDRA SAHU ADV /1
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VS VS 0
KRUSHNA CHANDRA NAYAK I
58 CONTC/0004426/2020 HRUSHIKESH PATRO ADV /1
VS VS 0
RABINDRA NATH SAHOO I
59 CONTC/0004427/2020 PRAVASINI MUDULI ADV /1
VS VS 0
SANAT KUMAR MOHANTY I
60 CONTC/0004428/2020 RAMA KRUSHNA PADHI ADV /1
Vs VS 0
KHIROD BIHARI BHARAT NAG I
61 CONTC/0004429/2020 SOUMENDU MOHANTY PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
ANU GARG I
62 CONTC/0004430/2020 GADADHAR BARIK PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
ANU GARG I
63 CONTC/0004431/2020 PRADYOT KUMAR SAHOO PRAFULLA KUMAR MOHAPATRA /1
VS Vs 0
ANU GARG I
64 CONTC/0004432/2020 DR.AKASH SAHU JK.KHUNTIA /1
Vs VS 0
SASWAT MISHRA I
65 CONTC/0004433/2020 ASHOK KUMAR KABI ADV /1
VS VS 0
CHITTARANJAN PATRA I
66 CONTC/0004434/2020 DIPAK KUMAR KHUNTIA ANUP UDAYA SENAPATI /1
VS VS 0
CHITTARANJAN DAS I
67 CONTC/0004435/2020 AJODHYANATH NAYAK SABYASACHI MISHRA /1
Vs VS 0
SATYABRAT SAHU I
68 CONTC/0004436/2020 RAMESH CHANDRA MOHANTY SABYASACHI MISHRA /1

VS

VS
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SATYABRAT SAHU I
69 CONTC/0004437/2020 TRIBHUBAN MOHAPATRA SK.OHA /1
VS VS 0
R.RAGHU PRASAD I
70 CONTC/0004438/2020 KHAGESWAR PARIDA ADV /1
Vs VS 0
RAJESH PANDIT I
71 CONTC/0004439/2020 BABULA JENA ADV /1
VS VS 0
RAJESH PANDIT I
72 CONTC/0004440/2020 DIBAKAR PRADHAN ADV /1
VS VS 0
RAJESH PANDIT I
73 CRLA/0000526/2020 SANJAY BAGH ANANTA PRASAD MISHRA MAHULPALI /7 /2019
VS VS 0
STATE OF ODISHA I
74 CRLLP/0000022/2020 STATE OF ODISHA T.K.PRAHARAJ, (STANDING COUNSEL) MAHILA P.S.(BBSR) /100 /2015
Vs VS 0
BIGHNA NAIK I
75 CRLMC/0001461/2020 ALIA SAHU @ ALLI SAHU JYOTIRMAYA SAHOO KODALA /59 /2008
VS VS 0
STATE OF ODISHA I
76 CRLMC/0001462/2020 NIBASI MOHANTY JYOTIRMAYA SAHOO KHALLIKOTE /183 /2010
VS VS 0
STATE OF ODISHA I
77 CRLMC/0001463/2020 PURNA CHANDRA KHUNTIA L.N.RAYATSINGH TIHIDI /533 /2019
Vs VS 0
STATE OF ODISHA I
78 CRLMC/0001464/2020 BAU @ SANGRAM KISHORE SWAIN @ SANGR2IBVKARMBAWBMLAI JAGATSINGPUR /9 /2012
VS VS 0
STATE OF ODISHA I
79 CRLMC/0001465/2020 KALANDI MOHARANA AFRAAZ SUHAIL 110

VS

GITANJALI MOHARANA @ MANA

VS
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80 CRLMC/0001466/2020 SOUMYA RANJAN TRIPATHY SUSANTA KUMAR BARAL BADAMBADI /103 /2019
VS VS 0
STATE OF ODISHA I
81 CRLMC/0001467/2020 PUSPAREKHA BARIK BISWAJT NAYAK SUNDARGARH TOWN /182 /2017
VS VS 0
STATE OF ORISSA I
82 CRLMC/0001468/2020 NIRANJAN PARIDA SUSANTA KUMAR DASH EOW,BHUBANESWAR /11 /2014
VS VS 0
STATE OF ODISHA I
83 CRLMC/0001469/2020 DILLIPKUMAR DAS BIBHU PRASAD DAS ABHAYACHANDPUR /115 /2014
VS VS 0
STATE OF ODISHA I
84 CRLMC/0001470/2020 S. RAJAN RAJU BIBHU PRASAD DAS BADACHANA /13 /2020
VS VS 0
STATE OF ODISHA I
85 CRLMC/0001471/2020 PARESH KUMAR SAHU SATYA RANJAN MULIA /10
VS VS 0
STATE OF ODISHA I
86 CRLMP/0001227/2020 SANGRAM MUDALI DEVI PRASAD DASH /10
VS VS 0
THE SUB-DIVISIONAL MAGISTRATE Il
87 CRLMP/0001228/2020 MUTHOOT MICROFINANCE,BBSR DIVISION SIDDHARTHA SAMAL /10
VS VS 0
STATE OF ODISHA I
88 CRLMP/0001229/2020 SK.ABDUL AKRIM SANJAY KU. PARIDA /10
Vs VS 0
STATE OF ODISHA I
89 CRLMP/0001230/2020 K.CHANDRASEKHAR PRUSTY SURYAKANTA DASH 110
VS VS 0
STATE OF ODISHA I
% CRLMP/0001231/2020 DIPTIMAY! PANDA SANTANU KUMAR SARANGI /10
VS VS 0
STATE OF ODISHA I
o1 CRLMP/0001232/2020 JAGI MANGAT PANDA PRANAB GHOSE /10
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VS VS 0
STATE OF ODISHA I
92 CRLMP/0001233/2020 RATNAPRAVA ROUTRAY AMIT PRASAD BOSE INFOCITY PS /274 /2020
VS VS 0
STATE OF ODISHA I
93 CRLMP/0001234/2020 INDRAJT MAHALA AMULYA RATNA PANDA BALASORE TOWN /231 /2020
VS VS 0
STATE OF ODISHA I
<Y1 CRLMP/0001235/2020 ALEKHA MALLIK PRASANTA KUMAR SATAPATHY /10
Vs VS 0
STATE OF ODISHA I
%5 CRLMP/0001236/2020 DHUSASAN DALASINGHRAY BYOMAKESH TRIPATHY NIRAKARPUR /114 /2020
VS VS 0
STATE OF ODISHA I
9 CRLMP/0001237/2020 V.CHARULATA RAJU BYOMAKESH TRIPATHY AIRFIELD P.S. /167 /2020
VS VS 0
STATE OF ODISHA I
97 CRLMP/0001238/2020 MAMATA ROUT SUDARSAN BEHERA /10
VS Vs 0
STATE OF ODISHA I
98 JCRLA/0000036/2020 PRABHAT NAHAK@RINKU NAHAK ADV BAIDYANATHPUR /15 /2018
Vs VS SPL. JUDGE(POCS0), BERHAMPUR(Ganjam)
STATE OF ODISHA GR/0000005/2018
99 JCRLA/0000037/2020 BASANTA DEHURY ADV NAYAKOT /44 /2014
VS VS ADDL .DIST.JUDGE,K EONJHAR(K endujhar)
STATE OF ODISHA ST/0000026/2015
100 JCRLA/0000038/2020 TEKA@BUDHIA SINGH ADV BALASORE SADAR /345 /2018
VS VS SPL.JUDGE,BALASORE(Baleshwar)
STATE OF ODISHA Spl/0000331/2018
101 JCRLA/0000039/2020 KAIRA JARIKA ADV OUPADA /28 /2006
Vs VS AD-HOC ADDL .DIST.JUDGE(FTC-1),BALASORE(Bal eshwar)
STATE OF ODISHA ST/0000107/2009
102 M SA/0000007/2020 M/S.HI-TECH EDIFICE PVT LTD. SUBHANKAR ROUT /1

VS

VS
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NAMITA SAHU I
103 M SA/0000008/2020 M/S HI TECH EDIFICE PVT LTD SUBHANKAR ROUT /1
VS VS 0
SIMADREE PRADHAN I
104 M SA/0000009/2020 M/S HI TECH EDIFICE PVT LTD. SUBHANKAR ROUT /1
Vs VS 0
TAPAS MOHAPATRA I
105 MSA/0000010/2020 M/S HI TECH EDIFICE PVT LTD. SUBHANKAR ROUT /1
VS VS 0
PARIMAL CHANDRA SAMADDAR I
106 MSA/0000011/2020 M/S. HI TECH EDIFICE PVT LTD. SUBHANKAR ROUT /1
VS VS 0
AMIT DAS I
107 MSA/0000012/2020 M/SHI TECH EDIFICE PVT LTD SUBHANKAR ROUT /1
VS VS 0
DEBAJYOT| BASA I
108 M SA/0000013/2020 M/SHI TECH EDIFICE PVT LTD SUBHANKAR ROUT /1
Vs VS 0
JOY PRAKASH BASA I
109 RSA/0000193/2020 ANGIRA MISHRA SOMALEEN PATTANAIK /1
VS VS 0
RASMITA HOTA I
110 WA/0000603/2020 STATE OF ODISHA SR.STANDING COUNSEL (S AND ME) /1
VS VS 0
DIBAKAR SAHOO I
111 WA/0000604/2020 PRASANTA KUMAR SAHOO ADV /1
Vs VS 0
BIJAYA LAXMI SAHOO I
112 WP(C)/0027367/2020 SUCHARITA MOHANTY @ MOHAPATRA  B.STRIPATHY (1) /1
VS VS 0
STATE OF ODISHA I
113 WP(C)/0027368/2020 PRATISHA ROUTRAY B.STRIPATHY (1) /1

VS
STATE OF ODISHA

VS
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114 WP(C)/0027369/2020 SHYAM SUNDAR HEMBRAM PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
115 WP(C)/0027370/2020 ALOK MISHRA PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
116 WP(C)/0027371/2020 BUDURAM GOND A.C.BEHERA /1
VS VS 0
THE STATE OF ODISHA I
117 WP(C)/0027372/2020 HAREKRUSHNA BARIK B.C.PANDA /1
VS VS 0
STATE OF ODISHA I
118 WP(C)/0027373/2020 SUNIL KUMAR MISHRA PANCHANAN PANIGRAHI /1
VS VS 0
STATE OF ODISHA I
119 WP(C)/0027374/2020 AJT KUMAR SAHU RAJEET ROY /1
VS VS 0
STATE OF ODISHA I
120 WP(C)/0027375/2020 DHANANJAYA MALI MANAS CHAND /1
VS VS 0
STATE OF ORISSA Il
121 WP(C)/0027376/2020 SUBHASISA MOHANTY MANAS CHAND /1
VS VS 0
ODISHA STATE HOUSING BOARD, BBSR I
122 WP(C)/0027377/2020 BAIDHRUT SAHOO K.P.MOHANTY /1
Vs VS 0
STATE OF ODISHA I
123 WP(C)/0027378/2020 PRAMOD KUMAR CHOUDHURY G.CHAITANYA /1
VS VS 0
STATE OF ODISHA I
124 WP(C)/0027379/2020 BIBHA SAHU DINESH KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
125 WP(C)/0027380/2020 AUROBINDO CHOUDHURY SANTOSH KUMAR NANDA /1
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VS VS 0
STATE OF ODISHA I
126 WP(C)/0027381/2020 SATYABHAMA SAHOO NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
127 WP(C)/0027382/2020 BIREN KUMAR RATH RAJENDRA KRUSHNA BOSE /1
VS VS 0
STATE OF ORISSA I
128 WP(C)/0027383/2020 SK KALE KHAN GOPAL KRUSHNA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
129 WP(C)/0027384/2020 SAMARENDRA PRADHAN GOPAL KRUSHNA MOHANTY /1
VS VS 0
STATE OF ORISSA I
130 WP(C)/0027385/2020 SONALI JENA SIDHARTH PRASAD MISHRA /1
VS VS 0
STATE OF ODISHA I
131 WP(C)/0027386/2020 SWADHIN KUMAR DAS K.K.SWAIN /1
VS Vs 0
STATE OF ODISHA I
132 WP(C)/0027387/2020 DR.BISHNU PRASAD DASH SHASHI BHUSAN JENA /1
Vs VS 0
STATE OF ODISHA I
133 WP(C)/0027388/2020 PRAMOD KUMAR SAHU SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
134 WP(C)/0027389/2020 RAGHUNATH DAS SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
135 WP(C)/0027390/2020 D.KRISHNANANDA SHASHI BHUSAN JENA /1
Vs VS 0
STATE OF ODISHA I
136 WP(C)/0027391/2020 SAMBHUNATH DAS SHASHI BHUSAN JENA /1

VS

VS
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STATE OF ODISHA

I

137 WP(C)/0027392/2020 PRAMOTH NAYAK SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
138 WP(C)/0027393/2020 SADANANDA IRON ORE AND METALS EXPORTARBIAY MISHRA /1
VS VS 0
STATE OF ODISHA I
139 WP(C)/0027394/2020 DR. BISWARANJAN TRIPATHY DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
140 WP(C)/0027395/2020 PREMANANDA PRADHAN JYOTSNAMAY EE SAHOO /1
VS VS 0
DR.MEENA MIRDHA Il
141 WP(C)/0027396/2020 SANGA DEEPANJALI S.C.DASH /1
VS VS 0
STATE OF ODISHA I
142 WP(C)/0027397/2020 JATINDRA ROUT SHASHI BHUSAN JENA /1
Vs VS 0
STATE OF ODISHA I
143 WP(C)/0027398/2020 PRASANTA BEHERA MANORANJAN MISHRA /1
VS VS 0
STATE OF ORISSA I
144 WP(C)/0027399/2020 PURSNA CHANDRA SWAIN KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
145 WP(C)/0027400/2020 PRIYABRATA GARNAYAK CHITTARANJAN PATTNAIK /1
VS VS 0
PRINCIPAL SECRETARY TO GOVT I
146 WP(C)/0027401/2020 SCHOOL MANAGING COMMITTEE OF AMARAMKISIVA BOV T.PRIMARY SCHOOL, AMARAMUNDA  //
VS VS 0
STATE OF ODISHA I
147 WP(C)/0027402/2020 PRAFULLA KUMAR MANDAL K.K.SWAIN /1
VS VS 0

STATE OF ODISHA
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148 WP(C)/0027403/2020 PADMA LOCHAN SAHOO KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
149 WP(C)/0027404/2020 B.SAMARENDRA NARAYAN GIRI SUJIT DAS /1
VS VS 0
STATE OF ODISHA I
150 WP(C)/0027405/2020 TRUPTIKANTA MAHAPATRA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
151 WP(C)/0027406/2020 RABINDRA KUMAR MOHAPATRA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
152 WP(C)/0027407/2020 NILA MADHABA MAHARANA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
153 WP(C)/0027408/2020 LAXMIDHAR MAHAPATRA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
154 WP(C)/0027409/2020 DHRUBA CHARAN SETHI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA Il
155 WP(C)/0027410/2020 SWADHIN KUMAR PANDA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
156 WP(C)/0027411/2020 RUBINA DASH KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
157 WP(C)/0027412/2020 KANAKALATA SAHOO KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
158 WP(C)/0027413/2020 KRUSHNA CHANDRA BEHERA KANANBALA ROY CHOUDHURY /1
VS VS 0
THE EXECUTIVE ENGINEER I
159 WP(C)/0027414/2020 YUDHISTHIR PRADHAN KAUSHIK SWAIN /1
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VS VS 0
STATE OF ODISHA I
160 WP(C)/0027415/2020 DEBASHISA DASH KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
161 WP(C)/0027416/2020 DEBARAJ SETHI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
162 WP(C)/0027417/2020 BIJAY KUMAR SAHOO KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
163 WP(C)/0027418/2020 SUDHIR CHANDRA SAHOO KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
164 WP(C)/0027419/2020 HADIRAM BERA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
165 WP(C)/0027420/2020 KALAKAR JENA KAUSHIK SWAIN /1
VS Vs 0
STATE OF ODISHA I
166 WP(C)/0027421/2020 SUBASINI PRADHAN KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
167 WP(C)/0027422/2020 SRIKANT PATRA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
168 WP(C)/0027423/2020 RABINDRA SWAIN SUKANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
169 WP(C)/0027424/2020 PRAVATA KUMAR SETHI KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
170 WP(C)/0027425/2020 MADAN MOHAN BEHERA KAUSHIK SWAIN /1

VS

VS
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STATE OF ODISHA I
171 WP(C)/0027426/2020 RAJESH KUMAR SWAIN PRABODHA CH.NAYAK /1
VS VS 0
STATE OF ODISHA I
172 WP(C)/0027427/2020 BAREN KUMAR MOHAPATRA SUKANTA KUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
173 WP(C)/0027428/2020 RAJAT KUMAR ROUTRAY MANOJKUMAR PATI /1
VS VS 0
STATE OF ODISHA I
174 WP(C)/0027429/2020 BHAGABAN CHARAN NAYAK SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
175 WP(C)/0027430/2020 DHUNIA BEHERA BINAYAK PRMOHANTY /1
VS VS 0
PROJECT DIRECTOR, NH 203 I
176 WP(C)/0027431/2020 MINAKSHI MANJARI JENA PURUSOTTAM CHULI /1
Vs VS 0
STATE OF ODISHA I
177 WP(C)/0027432/2020 NAYANA MOHAPATRA ANUGRAHA NARAYAN SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
178 WP(C)/0027433/2020 SANTOSH KUMAR BHANJA GYANA RANJAN SETHI /1
VS VS 0
D.G. AND |.G. POLICE, CUTTACK I
179 WP(C)/0027434/2020 SIDHILAL MARANDI BIMBISAR DASH /1
Vs VS 0
STATE OF ODISHA I
180 WP(C)/0027435/2020 SUBASINI SAHOO DILLIPRAY /1
VS VS 0
STATE OF ODISHA I
181 WP(C)/0027436/2020 PURNA CHANDRA SAHU SALAUDDIN KHAN /1

VS

VS

REVENUE DIVISIONAL COMMISSIONER (S.D), SAMBALPUR
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182 WP(C)/0027437/2020 CHITTARANJAN PATTNAIK MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
183 WP(C)/0027438/2020 MAHENDRA PRADHAN PRAJT KUMAR PRADHAN /1
VS VS 0
STATE OF ODISHA I
184 WP(C)/0027439/2020 UDHAB CHARAN NAYAK SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
185 WP(C)/0027440/2020 PRAFULLA CHANDRA NAYAK PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0027441/2020 SUDEEP KUMAR PUROHIT PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
187 WP(C)/0027442/2020 BHAGABAN ROUT PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
188 WP(C)/0027443/2020 GAJENDRA PRASAD NAYAK PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0027444/2020 M/S GUGNANI AUTOMOBILES LALIT KUMAR MAHARANA /1
VS VS 0
THE REGISTERING AUTHORITY I
190 WP(C)/0027445/2020 SURENDRANATH RAJ PRASANTA KUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
101 WP(C)/0027446/2020 DIGAMBAR DAS PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
192 WP(C)/0027447/2020 RABI NARAYAN ROUT PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
193 WP(C)/0027448/2020 RADHAKRUSHNA BARIK PRASANTA KUMAR MOHANTY /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0027449/2020 DHARANI RANJAN BEHERA PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
195 WP(C)/0027450/2020 M/S GUGNANI AUTOMOBLIES LALIT KUMAR MAHARANA /1
VS VS 0
THE REGISTERING AUTHORITY I
196 WP(C)/0027451/2020 NAMITA BEHERA JM.PATTANAIK /1
Vs VS 0
STATE OF ODISHA I
197 WP(C)/0027452/2020 JAYANTI SAHOO PRAFULLA KUMAR MALLICK /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0027453/2020 SURYAKANTA BEHERA TUNA SAHU /1
VS VS 0
STATE OF ODISHA I
199 WP(C)/0027454/2020 AJAYA KUMAR BINAKAR G.D.RAYATSINGH /1
VS Vs 0
STATE OF ODISHA I
200 WP(C)/0027455/2020 PRAVAT KUMAR BEHERA PRAVASH CHANDRA JENA /1
Vs VS 0
STATE OF ODISHA I
201 WP(C)/0027456/2020 BENUDHAR BEHERA PRAVASH CHANDRA JENA /1
VS VS 0
STATE OF ODISHA I
202 WP(C)/0027457/2020 NIRANJAN BAGHASINGH PRAVASH CHANDRA JENA /1
VS VS 0
STATE OF ODISHA I
203 WP(C)/0027458/2020 NIMAI CHANDRA SAHOO ABHAYA KUMAR SHARMA /1
Vs VS 0
ODISHA GRAMYA BANK I
204 WP(C)/0027459/2020 M/S.GUGNANI AUTOMOBILES LALIT KUMAR MAHARANA /1

VS

VS
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THE REGISTERING AUTHORITY, ODISHA MOTOR VEHICLES DEPT I
205 WP(C)/0027460/2020 RAMESH CHANDRA RAY P.C.JENA /1
VS VS 0
STATE OF ODISHA I
206 WP(C)/0027461/2020 PRADIPTA KUMAR MANGARAJ PRAVASH CH JENA /1
Vs VS 0
STATE OF ODISHA I
207 WP(C)/0027462/2020 NIRUPAMA DALAI ABHAYA KUMAR SHARMA /1
VS VS 0
ASSISTANT OF CO-OPERATIVE SOCIETIES I
208 WP(C)/0027463/2020 SUSANTA KUMAR BEHERA GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
209 WP(C)/0027464/2020 SARAT CHANDRA BEHERA JYOTIRMAYA GUPTA /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0027465/2020 PUSPALATA ROUT GYANA RANJAN SETHI /1
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0027466/2020 SRIMA RANI BEHERA JYOTIRMAYA GUPTA /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0027467/2020 SUSANTA KUMAR BEHERA GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0027468/2020 SHALINI MAHAPATRA DEBARAJMOHANTY /1
Vs VS 0
NALINI SRINIVAS PENUMALLA I
214 WP(C)/0027469/2020 NIRANJAN SAHOO B.STRIPATHY (1) /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0027470/2020 CHATANYA PRASAD HANSDAH HARA PRASAD RATH /1

VS
STATE OF ODISHA

VS

Page 19/44

0
"



ORISSA HIGH COURT

FILING REPORT ASON :13/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
216 WP(C)/0027471/2020 NARAYAN SAMAL HARA PRASAD RATH /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0027472/2020 DINESH KUMAR MEHER SIDHARTH PR. DAS /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0027473/2020 SANATANA PARIDA HARA PRASAD RATH /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0027474/2020 UTTARA KUMAR MAHANTA HARA PRASAD RATH /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0027475/2020 SANTOSH KUMAR AGARWAL SRINIBASH SATAPATHY /1
VS VS 0
NANDA KISHORE PRADHAN I
221 WP(C)/0027476/2020 PREMANANDA SETHI HARA PRASAD RATH /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0027477/2020 IPSITA MOHARANA ARCHANA MOHANTY /1
VS VS 0
UTKAL UNIVERSITY, KHURDA Il
223 WP(C)/0027478/2020 SUVASINI NAYAK SASIM AJITAV PATTNAIK /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0027479/2020 ASHOK KUMAR SUBUDHI PRASANTA KUMAR NANDA /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0027480/2020 SASMITA BEHERA B.B.SWAIN /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0027481/2020 SUSANTA NAYAK BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0027482/2020 THE SANSKAR, NGO, CUTTACK SHIVSANKAR MOHANTY /1
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228 WP(C)/0027483/2020 STATE OF ODISHA D.R.MOHAPATRA, SENIOR STANDING COUNSEL (S AND ME)
VS VS 0
DHRUBA CHARAN MISHRA I
229 WP(C)/0027484/2020 GOBINDA MOHAN DAS NIRANJAN NAYAK /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0027485/2020 RAMESH CHANDRA MOHARANA DEBENDRA KUMAR SAHOO /1
Vs VS 0
COLLECTOR, ANGUL I
231 WP(C)/0027486/2020 RAMESH CHANDRA MAHALIK PITAMBAR PANDA /1
VS VS 0
THE PRINCIPAL SECRETARY TO GOVT I
232 WP(C)/0027487/2020 KSHIRABDHI TANAYA RAY PITAMBAR PANDA /1
VS VS 0
STATE OF ODISHA I
233 WP(C)/0027488/2020 NIRA@NIRAKAR HARIJAN SK.JOSHI /1
VS Vs 0
COMMISSIONER CUM SECRETARY TO GOVT. I
234 WP(C)/0027489/2020 ARUN KUMAR MOHANTY SIBA PRASAD PATI /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0027490/2020 PRADYUMNA KUMAR SAMANTARAY APATTANAIK /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0027491/2020 UDAYA CHANDRA BEHERA SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0027492/2020 SABYASACHI PARIDA SIDHARTHA PR.DAS /1
Vs VS 0
OAT, CUTTACK BENCH I
238 WP(C)/0027493/2020 GURUDEV NAIK ARABINDA TRIPATHY /1

VS
STATE OF ODISHA

VS

VS

VS
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COLLECTOR, CUTTACK Il
239 WP(C)/0027494/2020 GOPAL CHANDRA SAHOO ARABINDA TRIPATHY /1
VS VS 0
COLLECTOR, CUTTACK I
240 WP(C)/0027495/2020 ALOK RANJAN PATRA B.M.SRANGI /1
VS VS 0
THE TAHASILDAR, DANAGADI I
241 WP(C)/0027496/2020 PRANATI BISWAL B.M.SARANGI /1
VS VS 0
DEO, KEONJHAR I
242 WP(C)/0027497/2020 ALOK MOHANTY B.M.SARANGI /1
VS VS 0
REGIONAL MANAGER, RB.I. Il
243 WP(C)/0027498/2020 PANKAJA PUJHARI PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0027499/2020 BINAYA KUMAR PRADHAN BHAKTAHARI MOHANTY /1
Vs VS 0
THE LAND ACQUISITION COLLECTOR I
245 WP(C)/0027500/2020 LOKANATH MOHANTA HEMANTA KUMAR MOHANTA /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0027501/2020 PABITRA MOHAN SWAIN SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
247 WP(C)/0027502/2020 VIKASH KUMAR SINGH BrajaMohan Sarangi /1
VS VS 0
REGIONAL TRANSPORT OFFICER, ROURKELA I
248 WP(C)/0027503/2020 BATA KRISHNA PRADHAN SAMIR KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0027504/2020 HEMANTA KUMAR NAYAK GOPINATH MISHRA /1

VS
STATE OF ODISHA

VS
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250 WP(C)/0027505/2020 MIRZA MANSOR AL| BAIG Braja Mohan Sarangi /1
Vs VS 0
RT.0., JAGATSINGHPUR I
251 WP(C)/0027506/2020 SUDHIR KUMAR PALATASINGH GOPINATH MISHRA /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0027507/2020 SK ANSARALI BrajaMohan Sarangi /1
VS VS 0
UNION OF INDIA I
253 WP(C)/0027508/2020 KSHYANAPRAVA MOHAPATRA SATYAJT SAMAL /1
VS VS 0
STATE OF ORISSA I
254 WP(C)/0027509/2020 MAGUNI CHARAN KAMAL NEELAKANTHA PANDA /1
Vs VS 0
THE STATE OF ODISHA I
255 WP(C)/0027510/2020 RINA SINGH GOPINATH MISHRA /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0027511/2020 ASHOK KUMAR JENA PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
257 WP(C)/0027512/2020 URMILA PATRA L.K.MOHANTY /1
VS Vs 0
STATE OF ODISHA I
258 WP(C)/0027513/2020 SP.LOGISTICS SAMVIT MOHANTY /1
Vs VS 0
R.T.0.BARBIL I
259 WP(C)/0027514/2020 ARUP KUMAR DAS PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0027515/2020 MAMATANJALI HOTA SUSHANTA KUMAR JOSHI /1
VS VS 0
STATE OF ODISHA I
261 WP(C)/0027516/2020 DILLIPKUMAR MALLIK SISIR KUMAR PUROHIT /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0027517/2020 PARAMANANDA ROUTRAY PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0027518/2020 SUJATA PATNAIK SUSANTA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0027519/2020 GOPINATH NAYAK GAJENDRA KUMAR KHILAR /1
Vs VS 0
STATE OF ODISHA I
265 WP(C)/0027520/2020 DIBYAKANTA PANIGRAHI PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0027521/2020 SARAT KUMAR MOHANTA SHASHANKA SHEKHAR PATRA /1
VS VS 0
STATE OF ODISHA I
267 WP(C)/0027522/2020 ASHOK KUMAR JENA PRAFULLA KUMAR RATH /1
VS Vs 0
STATE OF ODISHA I
268 WP(C)/0027523/2020 RAM PRASAD MALI MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0027524/2020 DHABALESWAR MUND MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0027525/2020 ARUP KUMAR DAS PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
271 WP(C)/0027526/2020 MOTIRAM MALI MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0027527/2020 BISHNU CHARAN DAS N.N.MOHAPATRA /1

VS

VS

Page 24/44

0



ORISSA HIGH COURT

FILING REPORT ASON :13/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I
273 WP(C)/0027528/2020 BANAJA RANI SARANGI SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0027529/2020 SURYA NARAYAN PANDA MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
275 WP(C)/0027530/2020 GURU CHARAN MISHRA SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0027531/2020 BHIKARI MAJHI MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
277 WP(C)/0027532/2020 SUSHIL KUMAR BISWAL SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0027533/2020 PABITRA MOHAN RAJGURU PRAVASH CH JENA /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0027534/2020 BIRANCHI NARAYAN PADHI MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0027535/2020 NALINI PARIDA SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0027536/2020 SUNDARMANI NAIK BISWA PRAKASH DHAL /1
Vs VS 0
THE AUTHORISED OFFICER,ODISHA GAIL (INDIA) LTD. I
282 WP(C)/0027537/2020 ASHOK KUMAR PRADHAN SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0027538/2020 K.SIVA PRASAD PRUSTY SURYAKANTA DASH /1

VS
STATE OF ODISHA

VS
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284 WP(C)/0027539/2020 SARTUKA DEHURY BIBHUTI BHUSAN BEHERA /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0027540/2020 MANORANJAN MOHAPATRA P.K.RAY /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0027541/2020 TIPA SOREN RAMA CHANDRA JENA /1
VS VS 0
STATE OF ODISHA I
287 WP(C)/0027542/2020 MULLA ABDUL WOHID M.AALI /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0027543/2020 SURYAMANI SENAPATI SK.NAYAK-2 /1
VS VS 0
TAHASILDAR, KANIKA I
289 WP(C)/0027544/2020 APURBA RANJAN BAL SK.NAYAK (2) /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0027545/2020 RABI NARAYAN JENA @ RABINDRA MALIK SUSANTA KUMAR NAYAK /1
VS VS 0
ORISSA COTTON MILLS, CUTTACK Il
291 WP(C)/0027546/2020 DEBARAJPRADHAN BIBHUTI BHUSAN BEHERA /1
VS VS 0
STATE OF ODISHA I
292 WP(C)/0027547/2020 KAILASH CHANDRA MOHARANA SOUMYA RANJAN MOHANTY /1
Vs VS 0
PARADEEP DEVELOPMENT AUTHORITY I
203 WP(C)/0027548/2020 MANORANJAN BAL SK.NAYAK (2) /1
VS VS 0
STATE OF ODISHA I
294 WP(C)/0027549/2020 KHAGESWAR PARIDA AJT KUMAR SAHOO /1
VS VS 0
COLLECTOR AND DM, BHADRAK I
295 WP(C)/0027550/2020 PRADEEP KUMAR PALLAYIE PRAVASH CH.JENA /1
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VS VS 0
RTI COMMISSIONER CUM 2ND APPELLATE AUTHORITY I
296 WP(C)/0027551/2020 CHITTARANJAN BAL SK.NAYAK (2) /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0027552/2020 ANANDA SAMAL AJT KUMAR SAHOO /1
VS VS 0
COLLECTOR AND DM, BHADRAK I
298 WP(C)/0027553/2020 KHAGHESWAR PARIDA AK.SAHOO /1
Vs VS 0
COLLECTOR AND DM, BHADRAK I
299 WP(C)/0027554/2020 PRADEEP KUMAR PALLAYIE PRAVASH CH JENA /1
VS VS 0
RTI COMMISSIONER CUM 2ND APPELLATE AUTHORITY I
300 WP(C)/0027555/2020 SATYASUNDAR BAL SK.NAYAK (2) /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0027556/2020 M/S SMART AUTOMOBILE, BHANPUR, CUTTAGRURI MOHAN RATH /1
VS Vs 0
STATE OF ODISHA I
302 WP(C)/0027557/2020 ANNAPURNA MOHAPATRA SIDHARTHA SWAIN /1
Vs VS 0
STATE OF ODISHA I
303 WP(C)/0027558/2020 PRADEEP KUMAR PALLAYIE PRAVASH CH JENA /1
VS VS 0
RTI COMMISSIONER CUM 2ND APPELLATE AUTHORITY I
304 WP(C)/0027559/2020 NABAGHAN SAHOO SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
305 WP(C)/0027560/2020 SURENDRA KUMAR NAYAK @ SURA NAYAK SASWATI MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
306 WP(C)/0027561/2020 MANAS RANJAN GOCHHAIT BIRAJA PRASANNA SATAPATHY /1

VS VS
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STATE OF ODISHA

I

307 WP(C)/0027562/2020 PRADEEP KUMAR PALLAYIE PRAVASH CH JENA /1
VS VS 0
RTI COMMISSIONER CUM 2ND APPELLATE AUTHORITY I
308 WP(C)/0027563/2020 SANAT KUMAR NAIK BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
309 WP(C)/0027564/2020 MADHUSUDAN JENA TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
310 WP(C)/0027565/2020 GOUTAM KUMAR JENA RAMA CHANDRA JENA /1
VS VS 0
STATE OF ODISHA I
311 WP(C)/0027566/2020 PRAFULLA KUMAR NAYAK TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
312 WP(C)/0027567/2020 SUSANTA KUMAR ROUT TUSHAR KANTA NAYAK /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0027568/2020 MINATI PANIGRAHI DEBASISNAYAK /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0027569/2020 NRUSINGH CHARAN PARIDA TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0027570/2020 NITISH KUMAR PUHAN HIMANSHU SEKHAR PANDA /1
Vs VS 0
CHSE, ODISHA I
316 WP(C)/0027571/2020 KASINATH PRADHAN BIDYADHAR MANSINGH /1
VS VS 0
THE STATE OF ORISSA I
317 WP(C)/0027572/2020 BARENDRA DAS PRONOY MOHANTY /1

VS
STATE OF ODISHA

VS
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318 WP(C)/0027573/2020 BINAYAK PRASAD MOHANTY /1
VS VS 0
COLLECTOR, PURI I
319 WP(C)/0027574/2020 BINAYAK PRASAD MOHANTY /1
VS VS 0
COLLECTOR, PURI I
320 WP(C)/0027575/2020 CHAITANYA CHARAN PARAMANIK SUBHRANSU BHUSAN MOHANTY /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0027576/2020 JEEVANJY OTI MOHANTY /1
VS VS 0
COLLECTOR, PURI I
322 WP(C)/0027577/2020 BHARAT KUMAR JANI PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0027578/2020 NABAGHANA SAHOO ADITYA PARIDA /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0027579/2020 DILLIPKUMAR DAS PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0027580/2020 SATYA SUNDAR MANDAL PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
326 WP(C)/0027581/2020 M/S. REACH DREDGING LTD. UMESH CH. BEHURA /1
Vs VS 0
THE DEPUTY COMMISSIONER OF SALES TAX, BBSR 1 I
327 WP(C)/0027582/2020 SANTOSH KUMAR MOHAPATRA PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0027583/2020 KHALID AHMED ASHOK KUMAR ROUT /1
VS VS 0
UNION OF INDIA I
329 WP(C)/0027584/2020 CHANDRAKANTI PATEL AMIT PRASAD BOSE /1
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VS VS 0
CLAIM COMMISSION (COAL INDIA) MCL BASUNDHARA COAL BEARING AREA, SUNDARGARH /1

330 WP(C)/0027585/2020 RICARDO CARLTON NORTH ASHOK KUMAR ROUT /1
VS VS 0
UNION OF INDIA I
331 WP(C)/0027586/2020 PRADEEP KUMAR PALLAYIE PRAVASH CH JENA /1
VS VS 0
RTI COMMISSIONER CUM 2ND APPELLATE AUTHORITY I
332 WP(C)/0027587/2020 SNEHALATA PANIGRAHI DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
333 WP(C)/0027588/2020 SUKANTI BEHERA BANABIHARI RAY /1
VS VS 0
STATE OF ORISSA I
334 WP(C)/0027589/2020 NIRANJAN PADHAN AMIT PRASAD BOSE /1
VS VS 0
STATE OF ORISSA I
335 WP(C)/0027590/2020 RABINDRA KUMAR BEHERA PRAVASH CH. JENA /1
VS Vs 0
STATE OF ODISHA I
336 WP(C)/0027591/2020 SHYAMSUNDAR SAHU /1
Vs VS 0
COLLECTOR, PURI I
337 WP(C)/0027592/2020 KSHIRABDHITANAYA DEVI BANABIHARI RAY /1
VS VS 0
STATE OF ORISSA I
338 WP(C)/0027593/2020 DR.SUJATA MAHAPATRA PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
339 WP(C)/0027594/2020 MAMATA MOHANTY @ ROUT /1
Vs VS 0
COLLECTOR, PURI I
340 WP(C)/0027595/2020 ADIKANDA SAHU BIBHUTI BHUSAN BEHERA /1

VS

VS
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STATE OF ODISHA I
341 WP(C)/0027596/2020 DR.SNIGDHA PATRA PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
342 WP(C)/0027597/2020 NARAHARI SAHU BIBHUTI BHUSAN BEHERA /1
Vs VS 0
STATE OF ODISHA I
343 WP(C)/0027598/2020 BANSIDHAR BISWAL SILADITYA RAY /1
VS VS 0
COMPETENT AUTHORITY, NUMALIGADA REFINERY LTD. I
344 WP(C)/0027599/2020 AKSHAYA KUMAR PANDA SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
345 WP(C)/0027600/2020 PURNA CHANDRA SAHOO AMIT PRASAD BOSE /1
VS VS 0
STATE OF ORISSA I
346 WP(C)/0027601/2020 SIBA SAHOO @ SIBA PRASAD SAHOO SK.RAY /1
Vs VS 0
COMMISSIONER OF LAND RECORDS AND SETTLEMENT, ORISSA I
347 WP(C)/0027602/2020 BHASKAR CHANDRA MOHAPATRA SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
348 WP(C)/0027603/2020 TUSHARKANTA MOHANTY SATYANARAYAN MISHRA /1
VS VS 0
STATE OF ORISSA I
349 WP(C)/0027604/2020 HAREKRUSHNA SAHOO B.N.PARIDA /1
Vs VS 0
STATE OF ODISHA I
350 WP(C)/0027605/2020 KEDARNAYAK NIRANJAN MAHARANA /1
VS VS 0
TAHASILDAR, BBSR I
351 WP(C)/0027606/2020 DR. BHAGABATA BEHERA SAMEER KUMAR DAS /1

VS
STATE OF ODISHA

VS
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352 WP(C)/0027607/2020 ANUSUYA NAYAK PRAFULLA KUMAR MAHAPATRA /1
VS VS 0
STATE OF ORISSA I
353 WP(C)/0027608/2020 MAMATA MAHANTA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
354 WP(C)/0027609/2020 TUSAR MOHAN ACHARYA PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
355 WP(C)/0027610/2020 GOURANG CHANDRA MAHANTA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
356 WP(C)/0027611/2020 UNION OF INDIA RAJBIMAL DAS /1
VS VS 0
BIBHUTI BHUSAN DASH I
357 WP(C)/0027612/2020 PITABAS PRADHAN PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
358 WP(C)/0027613/2020 BALARAM DEHURY B.N.PARIDA /1
VS VS 0
STATE OF ODISHA Il
359 WP(C)/0027614/2020 SUSANTA KUMAR DAS PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
360 WP(C)/0027615/2020 FAGU NAIK B.N.PARIDA /1
Vs VS 0
STATE OF ODISHA I
361 WP(C)/0027616/2020 RASHMIKANTA DAS PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
362 WP(C)/0027617/2020 SURESH KUMAR SAHOO B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
363 WP(C)/0027618/2020 CHANDRAKANTA MALLICK G.N.MISHRA /1
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VS VS 0
COLLECTOR, BALASORE I
364 WP(C)/0027619/2020 ANUPAMA SAMAL PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
365 WP(C)/0027620/2020 BHARATA CHANDRA MAHANTA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0027621/2020 MAMATA SATAPATRHY PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ORISSA I
367 WP(C)/0027622/2020 PITABAS SAHU PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
368 WP(C)/0027623/2020 BHASKAR CHANDRA NAIK B.N.PARIDA /1
VS VS 0
STATE OF ODISHA I
369 WP(C)/0027624/2020 SANTOSH KUMAR PANIGRAHI PRAFULLA KUMAR MOHAPATRA /1
VS Vs 0
STATE OF ORISSA I
370 WP(C)/0027625/2020 PRASANTA KUMAR DAS KHIROD K.ROUT /1
Vs VS 0
STATE OF ODISHA I
371 WP(C)/0027626/2020 NIGAMANANDA MOHANTY PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
372 WP(C)/0027627/2020 BRAJA KISHORE PANIGRAHI PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
373 WP(C)/0027628/2020 BIHARI BANDHU PALAI PRADIPTA KUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
374 WP(C)/0027629/2020 SATYA RANJAN PATTNAYAK KAUSHIK SWAIN /1

VS

VS
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STATE OF ODISHA I
375 WP(C)/0027630/2020 SCHOOL MANAGING COMITTEE OF KHADIA RARDSVBANT.PRIMARY SCHOOL /1
VS VS 0
STATE OF ODISHA I
376 WP(C)/0027631/2020 DADHIBAMAN BHUYAN SUMANTA KUMAR NAYAK /1
Vs VS 0
STATE OF ODISHA I
377 WP(C)/0027632/2020 SHREEDHAR BARIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0027633/2020 MANOJKUMAR BEHERA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
379 WP(C)/0027634/2020 BINDUSAGAR SAMANTARAY K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0027635/2020 ATUL KUMAR OJHA BIPLAB MOHANTY /1
Vs VS 0
STATE OF ODISHA I
381 WP(C)/0027636/2020 JAYA CHANDRA BHOI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
382 WP(C)/0027637/2020 RAMESH CHANDRA SAHU K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
383 WP(C)/0027638/2020 DEBAPRASAD MOHAPATRA KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
384 WP(C)/0027639/2020 PARTHA SARATHI MOHANTY KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
385 WP(C)/0027640/2020 SIVA PRASADA JENA KAUSHIK SWAIN /1

VS
STATE OF ODISHA

VS
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386 WP(C)/0027641/2020 SHIVA PRASAD SAHOO KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
387 WP(C)/0027642/2020 DEEPAK KUMAR MISHRA GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0027643/2020 SUBHASA CHANDRA PARIDA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
389 WP(C)/0027644/2020 BASANTA KUMAR NAIK KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
390 WP(C)/0027645/2020 KRISHNA CHANDRA SETHI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0027646/2020 CHITARANJAN MISHRA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
392 WP(C)/0027647/2020 HEMALATA BEHERA MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA Il
393 WP(C)/0027648/2020 ASHOK KUMAR MOHANTY KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
394 WP(C)/0027649/2020 SUNIL KUMAR PRADHAN KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0027650/2020 ASHOK KUMAR MOHANTY SUPRIYA PATRA /1
VS VS 0
STATE OF ODISHA I
396 WP(C)/0027651/2020 SUKANTA KUMAR BEHERA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
397 WP(C)/0027652/2020 PRAKASH KUMAR BEHERA KAUSHIK SWAIN /1

Page 35/44



ORISSA HIGH COURT

FILING REPORT ASON :13/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
398 WP(C)/0027653/2020 TAPASRANJAN DAS SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
399 WP(C)/0027654/2020 GANGADHAR BEHERA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0027655/2020 PRAMODA KUMAR ROUT KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
401 WP(C)/0027656/2020 SUSANTA KUMAR CHOUDHURY KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
402 WP(C)/0027657/2020 RABINDRA KUMAR BEHERA MANOJA KUMAR KHUNTIA /1
VS VS 0
DG. CENTRAL RESERVE POLICE FORCE, CGO Il
403 WP(C)/0027658/2020 MAGETA BEHERA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
404 WP(C)/0027659/2020 BIDYADHAR PRADHAN KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
405 WP(C)/0027660/2020 ROHIT MALIK HIMANSHU SEKHAR PANDA /1
VS VS 0
STATE OF ODISHA I
406 WP(C)/0027661/2020 SWARNAPRAVA SATAPATHY BrajaMohan Sarangi /1
VS VS 0
REGIONAL MANAGER, RBI, BBSR I
407 WP(C)/0027662/2020 PRATIMA BAGHA SATYABRATA MOHANTY (1) /1
VS VS 0
STATE OF ODISHA I
408 WP(C)/0027663/2020 DEONARAYAN JAISWAL PITAMBAR ACHARYA /1
Vs VS 0
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STATE OF ODISHA

I

409 WP(C)/0027664/2020 HAREKRUSHNA NATH GAJENDRA KUMAR KHILAR /1
VS VS 0
STATE OF ODISHA I
410 WP(C)/0027665/2020 BALAKRUSHNA POLAI DILLIPKUMAR PRADHAN /1
Vs VS 0
STATE OF ODISHA I
411 WP(C)/0027666/2020 MAMATA MALLIK PRADIP KU MALLICK /1
VS VS 0
UNION OF INDIA I
412 WP(C)/0027667/2020 CHITTA RANJAN MOHANTY DEBASIS TRIPATHY /1
VS VS 0
STATE OF ODISHA I
413 WP(C)/0027668/2020 BABITA BEHERA DINESH RAY /1
VS VS 0
CHIEF MANAGER, SBI, SECRETARIAT BRANCH, KHURDA I
414 WP(C)/0027669/2020 KALA VIKASH KENDRA,CUTTACK PRASANNA KUMAR NANDA /1
Vs VS 0
REGIONAL PROVIDENT FUND COMMISSIONER, EPF, ORGANIZATION, KHURDA I
415 WP(C)/0027670/2020 SAHADEV BEHERA GOPINATH MISHRA /1
VS VS 0
STATE OF ODISHA I
416 WP(C)/0027671/2020 GAGANA KUMAR PARIDA APATTANAIK /1
VS VS 0
STATE OF ODISHA I
217 WPCRL/0000104/2020 MAKARDHWAJA BARA RAJESH KUMAR MOHAPATRA ATHGARH /205 /2020
Vs VS 0
STATE OF ODISHA I
418 ABLAPL/0012604/2020  RAMESH CHANDRA DAS JANMEJAYA DASH /10
VS VS 0
STATE OF ODISHA(VIG.) I
419 ABLAPL/0012605/2020  GAURANGA NANDI BIJAY KUMAR DASH MANGALA BAG /215 /2020

VS
STATE OF ODISHA

VS
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420 ABLAPL/0012606/2020  SARADA @ NEEL PAUL BIJAY KUMAR DASH UDITNAGAR /229 /2020
VS VS 0
STATE OF ODISHA I
421 ABLAPL/0012607/2020  MUKTIMA EKKA @ MINZ ARUN KUMAR MISHRA BRAHMANITARANG /185 /2017
VS VS 0
STATE OF ODISHA I
422 ABLAPL/0012608/2020  KSHETRABASI SAMAL CHHABI BEHERA NAYAPALLI P.S, /372 /2020
VS VS 0
STATE OF ODISHA I
423 ABLAPL/0012609/2020  RAMESH PALAI L.N.RAYATSINGH JODAPADAR /100 /2020
VS VS 0
STATE OF ODISHA I
424 ABLAPL/0012610/2020  ASHOK BEHERA PRAVASH CH. JENA BHOGRAI /222 /2020
VS VS 0
STATE OF ODISHA I
425 ABLAPL/0012611/2020  MIR SIDIK PRAVASH CH JENA /10
VS VS 0
STATE OF ODISHA I
426 ABLAPL/0012612/2020  MAHESWAR SAMAL @ BAYA SAMAL PRAVASH CH. JENA NISCHINTAKOILI /5 /2020
VS VS 0
STATE OF ODISHA Il
427 ABLAPL/0012613/2020  SK.RAHIMAN @ RAHIMAN PRAVASH CH. JENA KAMARDA /45 /2020
VS VS 0
STATE OF ODISHA I
428 ABLAPL/0012614/2020  KRUSHNA BERA PRAVASH CH JENA MARINE PST TALCHUA /64 /2020
Vs VS 0
STATE OF ODISHA I
429 ABLAPL/0012615/2020  PUSPRAJSINGH @ ARJUN SINGH DHIRENDRA KUMAR MOHAPATRA BHASMA /147 /2020
VS VS 0
STATE OF ODISHA I
430 ABLAPL/0012616/2020 ~ DESHA GOCHHAYAT ASUTOSH TRIPATHY INDUASTRIAL NISA /200 /2020
VS VS 0
STATE OF ODISHA I
431 ABLAPL/0012617/2020  BINAYA KUMAR DASH ASUTOSH TRIPATHY BANARAPAL /125 /2020
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VS VS 0
STATE OF ODISHA I

432 ABLAPL/0012618/2020  CHINTU SAHU @ SUBHRANSU SAHOO DINESH KUMAR MOHANTY KANAS /164 /2020
VS VS 0
STATE OF ODISHA I

433 ABLAPL/0012619/2020  AMAR BISWAL DINESH KUMAR MOHANTY PURI SADAR /279 /2020
VS VS 0
STATE OF ODISHA I

434 ABLAPL/0012620/2020 ~ GEETANJALI BEHERA ARJUNA CHARAN BEHERA ASTARANGA /12 /2020
VS VS 0
STATE OF ODISHA I

435 ABLAPL/0012621/2020  PRIYABRATA MOHANTY DASARATHI DASH PARLAKHEMUNDI /220 /2020
VS VS 0
STATE OF ODISHA I

436 ABLAPL/0012622/2020  DAYANIDHI PARIDA R.K.NANDA ASKA /21 /2020
VS VS 0
STATE OF ODISHA Il

437 ABLAPL/0012623/2020 ~ SANTOSH KUMAR SAHU @ KALIA MANORANJAN PADHY ASKA /446 /2020
VS VS 0
STATE OF ODISHA I

438 ABLAPL/0012624/2020  RUDRA NARAYAN PRADHAN SANTANU KUMAR SARANGI NAYAPALLI P.S. /89 /2020
Vs VS 0
STATE OF ODISHA I

439 ABLAPL/0012625/2020  BASANTA SETHI B.S.DASPARIDA NILGIRI /336 /2020
VS VS 0
STATE OF ODISHA I

440 ABLAPL/0012626/2020 ~ SUSANTA KUMAR BEHERA SK.BISWAL REMUNA /165 /2020
VS VS 0
STATE OF ODISHA I

441 ABLAPL/0012627/2020  SUDARSAN SENAPATI SK.ROUT ODAGAON /175 /2020
VS VS 0
STATE OF ODISHA I

442 ABLAPL/0012628/2020  MANU LAKARA SK.MOHANTY HIRAKUD /270 /2019
Vs VS 0
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STATE OF ODISHA I
443 ABLAPL/0012629/2020  BINA @ SUBASINI DASH B.P.SATPATHY BANKI /73 /2020
VS VS 0
STATE OF ODISHA I
444 ABLAPL/0012630/2020  WAKIL SETH SK.MOHANTY HIRAKUD /270 /2019
Vs VS 0
STATE OF ODISHA I
445 ABLAPL/0012631/2020  NABA PRADHAN SK.PADHI PIPLI /291 /2020
VS VS 0
STATE OF ODISHA I
446 ABLAPL/0012632/2020  SADASIBA PRADHAN MANOJKUMAR MALLICK PATTAMUNDAI /369 /2020
VS VS 0
STATE OF ODISHA I
447 ABLAPL/0012633/2020  TUKUNA SWAIN @ SURESH CHANDRA SWAINAUSTURA MOHANTY DELANGA /143 /2019
VS VS 0
STATE OF ODISHA I
448 ABLAPL/0012634/2020  TULU @ RATNAKAR SAHOO PRADIPTA BEURA TIGIRIA /134 /2020
Vs VS 0
STATE OF ODISHA I
449 ABLAPL/0012635/2020  LANDA @ SUDAM DEHURY PRADIPTA BEURA DHENKANAL SADAR /270 /2019
VS VS 0
STATE OF ODISHA I
450 ABLAPL/0012636/2020  UMESH CHANDRA SAMAL PRADIPTA BEURA TIGIRIA /134 /2020
VS VS 0
STATE OF ODISHA I
451 ABLAPL/0012637/2020  DEBABRATA BHANJA DEBASISTRIPATHY BHADRAK RURAL /484 /2020
Vs VS 0
STATE OF ODISHA I
452 ABLAPL/0012638/2020  ANTARYAMI SAHU ARUN KUMAR BUDHIA OUPADA /81 /2020
VS VS 0
STATE OF ODISHA I
453 ABLAPL/0012639/2020  KALANDI BEHERA MANOJKUMAR MALLICK 110

VS
STATE OF ODISHA

VS
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454 ABLAPL/0012640/2020  DHANANJAYA RAJPALIA NIRANJAN LENKA SAINTALA /123 /2020
VS VS 0
STATE OF ODISHA I
455 ABLAPL/0012641/2020  PRASANTA KUMAR PRADHAN JAYADEBA BEHERA RANPUR /25 /2020
VS VS 0
STATE OF ODISHA I
456 ABLAPL/0012642/2020  BAPI @ PRADIPTA KUMAR JENA SAMBIT RAY BALIANTA P.S. /318 /2020
VS VS 0
STATE OF ODISHA I
457 ABLAPL/0012643/2020  MAHESWAR NAYAK @ JULUKA AMULYA RATNA PANDA DHARMASALA /382 /2020
VS VS 0
STATE OF ODISHA I
458 ABLAPL/0012644/2020  JANJT BAGH AMIT PRASAD BOSE MACHHKUND /93 /2020
VS VS 0
STATE OF ODISHA I
459 ABLAPL/0012645/2020  TALIA @ KANHU CHARAN MAJHI JAYADEBA BEHERA RANPUR /121 /2020
VS VS 0
STATE OF ODISHA I
460 ABLAPL/0012646/2020  MARKANDA @ MARKAND SAHOO PARSURAM PANDA PATTAMUNDAI /175 /2020
VS VS 0
STATE OF ODISHA Il
461 ABLAPL/0012647/2020  SWARNA @ SWARNENDU KUMARDALEI  ARCHANA MOHANTY MARINE PS ARAKHAKUDA /4 /2020
VS VS 0
STATE OF ODISHA I
462 ABLAPL/0012648/2020  BABURAM SETHI @ HADA DEEPAK KU. SAHOO RAJINAGAR /191 /2020
Vs VS 0
STATE OF ODISHA I
463 ABLAPL/0012649/2020  RAJU @ RAJENDRA SINGH BIJAY KUMAR DASH MANGALA BAG /215 /2020
VS VS 0
STATE OF ODISHA I
464 ABLAPL/0012650/2020 ~ DEBABRATA BEHERA DEEPAK KU. SAHOO MARSHAGHAI /232 /2020
VS VS 0
STATE OF ODISHA I
465 ABLAPL/0012651/2020  NRUSINGHA CHARANA BEHERA DEEPAK KU SAHOO MARSHAGHAI /232 /2020
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VS VS 0
STATE OF ODISHA I
466 ABLAPL/0012652/2020  MD.KASIP @ KASIF KHAN SANJIT KU. DAS KUAKHIA /306 /2020
VS VS 0
STATE OF ODISHA I
467 ABLAPL/0012653/2020  SUBAS CHANDRA DAS GYANALOKA MOHANTY NAUGAON /124 /2020
VS VS 0
STATE OF ODISHA I
468 ABLAPL/0012654/2020  LAMBU @ LAMODAR MOHAKUD SURESH KUMAR JENA KEONJHAR SADAR /302 /2020
Vs VS 0
STATE OF ODISHA I
469 ABLAPL/0012655/2020  JAGANNATH BARIK AJAYA KR. PRADHAN /10
VS VS 0
STATE OF ODISHA I
470 ABLAPL/0012656/2020  JANMEJAYA MOHNATY DEEPAK KU SAHOO PATKURA /233 /2020
VS VS 0
STATE OF ODISHA I
471 ABLAPL/0012657/2020  KABI @ KABINDRA JENA DEEPAK KU. SAHOO MARINE PSAT JAMBO /32 /2020
VS Vs 0
STATE OF ODISHA I
472 ABLAPL/0012658/2020  HANTA @ PRAKAS KUMAR MALIK SK.NAYAK -2 AUL /185 /2020
Vs VS 0
STATE OF ODISHA I
473 ABLAPL/0012659/2020  TUSHAR KUMAR BEHERA SATYA RANJAN MULIA ASTARANGA /111 /2020
VS VS 0
STATE OF ODISHA I
474 ABLAPL/0012660/2020  MANOJJENA BYOMAKESH TRIPATHY BARANGA /97 /2020
VS VS 0
STATE OF ODISHA I
475 ABLAPL/0012661/2020  PRASANTA PARIDA SURYA NARAYAN MISHRA NIMAPADA /240 /2020
Vs VS 0
STATE OF ODISHA I
476 ABLAPL/0012662/2020  PRAVAT OJHA @ PRAVAT KUMAROJHA  DIBYAJYOTI SAHOO BHADRAK RURAL /476 /2018

VS

VS
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STATE OF ODISHA Il

477 ABLAPL/0012663/2020  SK KUNDAN @ MIR RIFAKAT ALLI DEEPAK KU. SAHOO KENDRAPARA /102 /2020
VS VS 0
STATE OF ODISHA I

478 ABLAPL/0012664/2020  ABHIMANYU JENA BIBHUDANANDA MOHAPATRA BHANDARIPOKHARI /174 /2020
VS VS 0
STATE OF ODISHA I

479 ABLAPL/0012665/2020  SITANATH BALSAMANTA BASUDEV BARIK BALICHANDRAPUR /270 /2020
VS VS 0
STATE OF ODISHA I

480 ABLAPL/0012666/2020  GOPABANDHUBISWAL DEBASNAN DAS NARASINGHPUR /261 /2020
VS VS 0
STATE OF ODISHA Il

481 ABLAPL/0012667/2020  SK. RAFIK @ SK. TAKUB RASIK @TAKLU ~ PARTHA SARATHI NAYAK BALASORE TOWN /170 /2013
VS VS 0
STATE OF ODISHA I

482 ABLAPL/0012668/2020 ~ DEBABRATA SAHOO DEBASNAN DAS MAHILA P.S. BUXIBAZAR /37 /2020
Vs VS 0
STATE OF ODISHA I

483 ABLAPL/0012669/2020  GAUTAM BEHERA BAJAYA KUMAR RAGADA PADAMPUR /227 /2020
VS VS 0
STATE OF ODISHA I

484 ABLAPL/0012670/2020  KEDAR GURU BIJAYA KUMAR RAGADA PURI TOWN /17 /2020
VS VS 0
STATE OF ODISHA I

485 ABLAPL/0012671/2020  LITU @ SAROJKUMAR SAHOO BASANTA KUMAR NAYAK CHANDAKA P.S. /168 /2020
VS VS 0
STATE OF ODISHA I

486 ABLAPL/0012672/2020  BHAGABAN DAS UNMESH CHANDRA JENA TIHIDI /400 /2020
VS VS 0
STATE OF ODISHA I

487 ABLAPL/0012673/2020  PUSPALATA MOHANTY S.C.DEV.DASH KAMAKHYANAGAR /341 /2020
VS VS 0

STATE OF ODISHA

Page 43/44

1



ORISSA HIGH COURT

FILING REPORT ASON :13/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
488 WPC(OA)/0002089/2017  SURYANARAYAN SAHU M/S.SUYA NARAYAN PATNAIK /1
VS VS 0
COMMISSIONER-CUM-SECY TO GOVT. I
489 WPC(OAC)/0001322/2017 SATYABHAMA OJHA M/S.RABINDRA KU. PATNAIK /1
VS VS 0
STATE OF ODISHA I
490 WPC(OAC)/0001414/2019  SAROJKUMAR SAHOO M/S.JK.DIGAL /1
VS VS 0
DIRECTOR GENERAL AND INSPECTOR GENERAL OF POLICE I
401 WPC(OAC)/0004815/2016  KALPALATA SWAIN M/S.SANTOSH KUMAR SWAIN /1
VS VS 0
STATE OF ORISSA I
492 CONTC(CPC)/0000010/2013 GANANATH DASH M/S.BISWAJT MOHANTY 1 /1
VS VS 0

STATE OF ODISHA
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ORISSA HIGH COURT

MISC CASESFILED on :13/10/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./JAPPEL COUNSEL FOR O.P. PETNR./APPEL

1 13/2020 M/S.HI-TECH EDIFICE PVT LTD.-MP SUBHANKAR ROUT
MSA/7/2020

2 14/2020 M/SHI TECH EDIFICE PVT LTD-MP SUBHANKAR ROUT
MSA/8/2020

3 15/2020 M/SHI TECH EDIFICE PVT LTD.-MP SUBHANKAR ROUT
MSA/9/2020

4 16/2020 M/SHI TECH EDIFICEPVT LTD.-MP SUBHANKAR ROUT
MSA/10/2020

5 17/2020 M/S. HI TECH EDIFICE PVT LTD.-MP SUBHANKAR ROUT
MSA/11/2020

6 18/2020 STATE-MP SMISHRA 1
FA/150/1980

7 18/2020 M/SHI TECH EDIFICE PVT LTD-MP SUBHANKAR ROUT
MSA/12/2020

8 19/2020 STATE OF ODISHA-MP T.K.PRAHARAJ, (STANDING COUNSEL)
CRLLP/22/2020

9 19/2020 M/SHI TECH EDIFICE PVT LTD-MP SUBHANKAR ROUT
MSA/13/2020

10 35/2020 SASHIREKHA SAHOO-MP N.C.PATI
0JC/17083/2001

11 36/2020 SASHIREKHA SAHOO-MP N.C.PATI
0JC/4439/2000

12 37/2020 SASHIREKHA SAHOO-MP N.C.PATI
0JC/15955/1998

13 38/2020 SASHIREKHA SAHOO-MP N.C.PATI
0JC/17074/2001

14 91/2020 VOONA-MP SMISHRA 1
SA/162/1990

15 169/2020 DIPAK KUMAR KHUNTIA-MP ANUP UDAYA SENAPATI
CONTC/4434/2020

16 178/2020 SANGRAM MUDALI-MP DEVI PRASAD DASH
CRLMP/1227/2020

17 179/2020 JAGI MANGAT PANDA-MP PRANAB GHOSE
CRLMP/1232/2020

18 544/2020 LAXMIKANTA NANDA-MP DEEPALI MAHAPATRA
CMP/562/2020

19 969/2020 KALANDI MOHARANA-MP AFRAAZ SUHAIL
CRLMC/1465/2020

20 970/2020 SOUMYA RANJAN TRIPATHY-MP SUSANTA KUMAR BARAL
CRLMC/1466/2020

21 971/2020 PUSPAREKHA BARIK-MP BISWAJIT NAYAK
CRLMC/1467/2020

22 972/2020 NIRANJAN PARIDA-MP SUSANTA KUMAR DASH
CRLMC/1468/2020

23 973/2020 DILLIPKUMAR DAS-MP BIBHU PRASAD DAS
CRLMC/1469/2020

24 974/2020 DESHA RANJAN SETHI-MP SIDHESWAR MOHANTY
CRLMC/1455/2020

25 975/2020 DESHA RANJAN SETHI-MP SIDHESWAR MOHANTY
CRLMC/1455/2020

26 976/2020 S. RAJAN RAJU-MP BIBHU PRASAD DAS
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

CRLMC/1470/2020
977/2020
CRLMC/1456/2020
978/2020
BLAPL/3665/2020
978/2020
CRLMC/1456/2020
979/2020
CRLMC/1457/2020
980/2020
CRLMC/1454/2020
981/2020
BLAPL/8335/2019
981/2020
CRLMC/1454/2020
982/2020
BLAPL/4576/2020
982/2020
CRLMC/1453/2020
983/2020
BLAPL/4621/2020
983/2020
CRLMC/1453/2020
984/2020
BLAPL/4613/2020
984/2020
CRLMC/1452/2020
985/2020
BLAPL/6387/2020
985/2020
CRLMC/1452/2020
986/2020
BLAPL/3385/2020
987/2020
BLAPL/5525/2020
988/2020
BLAPL/6326/2020
1007/2020
CRLA/419/2019
1008/2020
CRLA/163/2017
1009/2020
CRLA/679/2017
1169/2020
MACA/525/2020
1311/2020
WA/604/2020
1312/2020
WA/603/2020
1313/2020
WA/603/2020
1314/2020
WA/603/2020
1315/2020
WA/603/2020
1316/2020
WA/466/2020
1317/2020
WA/410/2020
1318/2020
WA/416/2020
1319/2020
WA/418/2020

A.CHAKRAPANI-MP

PABANI JENA-MP

A.CHAKRAPANI-MP

PURNA CHANDRA PRADHAN-MP

DESHA RANJAN SETHI-MP

NAKULA PALEI-MP

DESHA RANJAN SETHI-MP

CHANDRAMANI KANHAR-MP

HRUDANANDA MOHANTY-MP

SRIRAM KANHAR-MP

HRUDANANDA MOHANTY-MP

SUNIL KUMAR NAYAK @ SULTAN @ TITU-MP

SANTOSH KU. TRIPATHY-MP

BULU ROUL-MP

SANTOSH KU. TRIPATHY-MP

ADITYA PRADHAN-MP

DEEPAK YADAV-MP

CHANDRASEKHAR JANI-MP

BISWANATH MOHAPATRA-MP

JAYADEV SUNA-MP

RANGADHAR@MAHESWRE NAYAK-MP

SIDHESWAR MOHANTY

NITYANANDA PANDA

SIDHESWAR MOHANTY

SIDHESWAR MOHANTY

SIDHESWAR MOHANTY

SATYABRATA PRADHAN

SIDHESWAR MOHANTY

AMULYA RATNA PANDA

SIDHESWAR MOHANTY

AMULYA RATNA PANDA

SIDHESWAR MOHANTY

JYOTIRMAYA SAHOO

SIDHESWAR MOHANTY

B.R.TRIPATHY

SIDHESWAR MOHANTY

B.R.TRIPATHY

RAMESH AGARWAL

MANORANJAN PADHY

DEBASNAN DAS

M/S.GAUTAM MISRA

(M/S.CHITTARANJAN SAHU, P.K.MISHRA)

DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTN.$AFHOSE

PRASANTA KUMAR SAHOO-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP
BERHAMPUR UNIVERSITY-MP

BERHAMPUR UNIVERSITY-MP
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ADV

SR.STANDING COUNSEL (SAND ME)
SR.STANDING COUNSEL(SAND ME)
SR.STANDING COUNSEL (SAND ME)
SR.STANDING COUNSEL(SAND ME)
A.GA.

A.GA.

JAGANNATH PATNAIK

B.SSRAYAGURU B.MOHANTY



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

1320/2020
WA/206/2020
1321/2020
WA/498/2020
12086/2020
WP(C)/27367/2020
12087/2020
WP(C)/27368/2020
12088/2020
WP(C)/27369/2020
12089/2020
WP(C)/27370/2020
12090/2020
WP(C)/27374/2020
12091/2020
WP(C)/21530/2020
12092/2020
WP(C)/27379/2020
12093/2020
WP(C)/27380/2020
12094/2020
WP(C)/27381/2020
12095/2020
WP(C)/26763/2020
12096/2020
WP(C)/18646/2020
12097/2020
WP(C)/16063/2020
12098/2020
WP(C)/7932/2020
12099/2020
WP(C)/20430/2020
12100/2020
WP(C)/27393/2020
12101/2020
WP(C)/27394/2020
12102/2020
WP(C)/27401/2020
12103/2020
WP(C)/27404/2020
12104/2020
WP(C)/22984/2020
12105/2020
WP(C)/18885/2020
12106/2020
WP(C)/1565/2020
12107/2020
WP(C)/1565/2020
12108/2020
WP(C)/27343/2020
12109/2020
WP(C)/18150/2018
12110/2020
WP(C)/27426/2020
12111/2020
WP(C)/27151/2020
12112/2020
WP(C)/27428/2020
12113/2020
WP(C)/27434/2020
12114/2020
WP(C)/27438/2020
12115/2020

STATE OF ODISHA-MP

STATE OF ODISHA-MP

SUCHARITA MOHANTY @ MOHAPATRA-MP

PRATISHA ROUTRAY-MP

SHYAM SUNDAR HEMBRAM-MP

ALOK MISHRA-MP

AJT KUMAR SAHU-MP

PRADEEPTA KUMAR BHUINYA-MP

BIBHA SAHU-MP

AUROBINDO CHOUDHURY-MP

SATYABHAMA SAHOO-MP

STATE OF ODISHA-MP

M/S.GANNON AND DUNKERELY CO LTD-MP

GODABARI ROUT-MP

JANAKI MALLICK-MP

B.NANDINI RAO-MP

AGA.

ADDL.GOVT ADVOCATE
B.STRIPATHY (1)
B.STRIPATHY (1)
PRAFULLA KUMAR RATH
PRAFULLA KUMAR RATH

RAJJEET ROY

AMITAV TRIPATHY, RAJENDRA KRUSHNA BOSE

DINESH KUMAR MOHANTY

SANTOSH KUMAR NANDA

NIRANJAN LENKA

ADDL. STANDING COUNSEL

BIBHU PRASAD DAS

JATINDRA KUMAR MOHAPATRA

L.K.MOHANTY

D.K.PANDA

SADANANDA IRON ORE AND METALS EXPORTERS-MP TANMAY MISHRA

DR. BISWARANJAN TRIPATHY-MP

SCHOOL MANAGING COMMITTEE OF AMARAMUNDA GGVK.BRIMARY SCHOOL, AMARAMUNDA-MP

B.SAMARENDRA NARAYAN GIRI-MP

JAYANT KUMAR BAL-MP

MANOJKUMAR MAHARANA-MP

LOKESH KUMAR GUNJAN-MP

LOKESH KUMAR GUNJAN-MP

RUPTESH PATTANAYAK-MP

M/SJNDAL INDIA THERMAL POWER LTD.-MP

RAJESH KUMAR SWAIN-MP
PANCHANAN BARIHA-MP
RAJAT KUMAR ROUTRAY-MP
SIDHILAL MARANDI-MP
MAHENDRA PRADHAN-MP

TRANSASIA BIO MEDICALSLTD.-MP
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DURGESH NARAYAN RATH

SUJIT DAS

ASHOK KUMAR DASH

BIJAY PANDA

LOKESH KUMAR GUNJAN (IN PERSON)

LOKESH KUMAR GUNJAN (IN PERSON)

SOUMYA MISHRA

M/SSATYAJT MOHANTY

PRABODHA CH.NAYAK

ANUPAM DASH

MANOJKUMAR PATI

BIMBISAR DASH

PRAJIT KUMAR PRADHAN

M/S.RAJJEET ROY



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

WP(C)/8941/2020
12116/2020
WP(C)/27444/2020
12117/2020
WP(C)/2474/2020
12119/2020
WP(C)/18485/2020
12120/2020
WP(C)/24717/2019
12121/2020
WP(C)/27450/2020
1212212020
WP(C)/24717/2019
12123/2020
WP(C)/3047/2020
12124/2020
WP(C)/19213/2014
12125/2020
WP(C)/27453/2020
12126/2020
WP(C)/9095/2020
12127/2020
WP(C)/27459/2020
12128/2020
WP(C)/27469/2020
12129/2020
WP(C)/27479/2020
12130/2020
WP(C)/27480/2020
12131/2020
WP(C)/27482/2020
1213212020
WP(C)/27483/2020
12133/2020
WP(C)/27483/2020
12134/2020
WP(C)/27485/2020
12135/2020
WP(C)/27490/2020
12136/2020
WP(C)/27493/2020
12137/2020
WP(C)/27494/2020
12138/2020
WP(C)/27499/2020
12139/2020
WP(C)/27502/2020
12140/2020
WP(C)/27513/2020
12141/2020
WP(C)/27518/2020
1214212020
WP(C)/27536/2020
12143/2020
WP(C)/27544/2020
12144/2020
WP(C)/27548/2020
12145/2020
WP(C)/27547/2020
12146/2020
WP(C)/27551/2020
12147/2020
WP(C)/27555/2020

M/S GUGNANI AUTOMOBILES-MP

SUBRAT KUMAR MISHRA-MP

AJAY KUMAR SAHOO-MP

RAGHUPATI SATYANARAYAN-MP

M/S GUGNANI AUTOMOBLIES-MP

RAGHUPATI SATYANARAYAN-MP

LALIT KUMAR MAHARANA

M/S.PAMI RATH

SAMARENDRA PATTANAIK

DIPTI RANJAN BHOKTA

LALIT KUMAR MAHARANA

DIPTI RANJAN BHOKTA

KALINGA INSTITUTE OF MINING ENGINEERING AND TEGHNSURGX TRI KIEVATHMEBHRRADA-MP

PRASANTA SENAPATY-MP

SURYAKANTA BEHERA-MP

BIJAYA KUMAR RAGADA-MP

M/S.GUGNANI AUTOMOBILES-MP

NIRANJAN SAHOO-MP

ASHOK KUMAR SUBUDHI-MP

SASMITA BEHERA-MP

THE SANSKAR, NGO, CUTTACK-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

RAMESH CHANDRA MOHARANA-MP

PRADYUMNA KUMAR SAMANTARAY-MP

GURUDEV NAIK-MP

GOPAL CHANDRA SAHOO-MP
BINAYA KUMAR PRADHAN-MP
VIKASH KUMAR SINGH-MP
S.P. LOGISTICS-MP

SUJATA PATNAIK-MP
SUNDARMANI NAIK-MP
APURBA RANJAN BAL-MP
MANORANJAN BAL-MP
KAILASH CHANDRA MOHARANA-MP
CHITTARANJAN BAL-MP

SATYASUNDAR BAL-MP
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M/S.BISWANATH DASH, B.N.PANDA
TUNA SAHU

SUBRAT MISHRA

LALIT KUMAR MAHARANA
B.STRIPATHY (1)

PRASANTA KUMAR NANDA
B.B.SWAIN

SHIVSANKAR MOHANTY
D.R.MOHAPATRA, SENIOR STANDING COUNSEL (SA
D.R.MOHAPATRA, SENIOR STANDING COUNSEL (SA
DEBENDRA KUMAR SAHOO
A.PATTANAIK

ARABINDA TRIPATHY

ARABINDA TRIPATHY
BHAKTAHARI MOHANTY

Braja Mohan Sarangi

SAMVIT MOHANTY

SUSANTA KUMAR DASH

BISWA PRAKASH DHAL

SK.NAYAK (2)

SK.NAYAK (2)

SOUMYA RANJAN MOHANTY
SK.NAYAK (2)

SK.NAYAK (2)



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

12148/2020
WP(C)/27568/2020
12149/2020
WP(C)/27581/2020
12150/2020
WP(C)/27581/2020
12151/2020
WP(C)/27584/2020
12152/2020
WP(C)/27600/2020
12153/2020
WP(C)/27611/2020
12154/2020
WP(C)/27618/2020
12155/2020
WP(C)/27625/2020
12156/2020
WP(C)/27628/2020
12157/2020
WP(C)/27630/2020
12159/2020
WP(C)/27635/2020
12160/2020
WP(C)/27642/2020
12161/2020
WP(C)/27647/2020
12162/2020
WP(C)/27650/2020
12163/2020
WP(C)/27653/2020
12164/2020
WP(C)/27657/2020
12165/2020
WP(C)/27660/2020
12166/2020
WP(C)/27662/2020
12167/2020
WP(C)/27662/2020
12168/2020
WP(C)/27664/2020
12169/2020
WP(C)/27665/2020
12170/2020
WP(C)/27666/2020
12171/2020
WP(C)/27667/2020
12172/2020
WP(C)/27668/2020
12173/2020
WP(C)/27669/2020
12174/2020
WP(C)/27670/2020
12175/2020
WP(C)/27671/2020
177/2020
CRLMP/914/2020
927/2020
ABLAPL/9136/2020
928/2020
ABLAPL/9744/2019
929/2020
ABLAPL/8217/2020
930/2020

MINATI PANIGRAHI-MP

M/S. REACH DREDGING LTD.-MP

M/S. REACH DREDGING LTD.-MP

CHANDRAKANTI PATEL-MP

PURNA CHANDRA SAHOO-MP

UNION OF INDIA-MP

CHANDRAKANTA MALLICK-MP

PRASANTA KUMAR DAS-MP

BIHARI BANDHU PALAI-MP

DEBASISNAYAK

UMESH CH. BEHURA

UMESH CH. BEHURA

AMIT PRASAD BOSE

AMIT PRASAD BOSE

RAJBIMAL DAS

G.N.MISHRA

KHIROD K.ROUT

PRADIPTA KUMAR MOHANTY

SCHOOL MANAGING COMITTEE OF KHADIA PADA GOV TKERISWRY SCHOOL-MP

ATUL KUMAR OJHA-MP

DEEPAK KUMAR MISHRA-MP

HEMALATA BEHERA-MP

ASHOK KUMAR MOHANTY-MP

TAPAS RANJAN DAS-MP

RABINDRA KUMAR BEHERA-MP

ROHIT MALIK-MP

PRATIMA BAGHA-MP

PRATIMA BAGHA-MP

HAREKRUSHNA NATH-MP

BALAKRUSHNA POLAI-MP

MAMATA MALLIK-MP

CHITTA RANJAN MOHANTY-MP

BABITA BEHERA-MP

KALA VIKASH KENDRA,CUTTACK-MP

SAHADEV BEHERA-MP

GAGANA KUMAR PARIDA-MP

RAMA RANA-MP

KISHORE @ KISHOR KUMAR MOHAPATRA-MP

GNYANANANDA MISHRA @GYANANANDA-MP

PRASANTA KUMAR DAS @ PRASANTA DAS-MP

BIPLAB MOHANTY

GYANA RANJAN SETHI
MANOJKUMAR MOHANTY
SUPRIYA PATRA

SAMEER KUMAR DAS
MANOJA KUMAR KHUNTIA
HIMANSHU SEKHAR PANDA
SATYABRATA MOHANTY (1)
SATYABRATA MOHANTY (1)
GAJENDRA KUMAR KHILAR
DILLIPKUMAR PRADHAN
PRADIP KU MALLICK
DEBASIS TRIPATHY

DINESH RAY

PRASANNA KUMAR NANDA
GOPINATH MISHRA

A.PATTANAIK

PRADIPTA BEURA

TAPAN DAS @ BAPUN DAS @ BAU @ HARISH CHANDRA DAS-MP
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153

154

155

156

ABLAPL/6014/2020
979/2020
BLAPL/2818/2018
980/2020
BLAPL/2818/2018
12118/2020
WP(C)/23162/2019
12158/2020
WP(C)/23651/2020

CHHOTAN NAG-MP
CHHOTAN NAG-MP
BIJAYA NANDA BEHERA-MP

ANANTA KISHORE MOHARANA-MP
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